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being taken ever by the Food Corpora-
tion. Therefore, the persons who have
been engaged for these purposes will
have to be taken over. Therefore, the
technical feasibility, whether they
are capable of discharging the func-
tions, would have been processed by
the Food Department when they were
employed. That aspect will be kept in
mind.

Shri P. Venkatasubbaiah: May I
draw the attention of the Minister to
the fact that even before the complele
absorption of the employees working
in the Food Department ig effected, the
Food Corporation is recruiting officers
from some other Departments, for
instance, the Revenue Department and
others and, if that is so, whether this
will not jeopardise the interests of the
employees of the Food Department
before they are absorded. What is the
reaction of the hon. Minister to that?

Shri C. Subramaniam: That is for
the purpose of building up the general
Food  Corporation administrative
organisation. That has nothing to do
with this. Now, thesc Food Depart-
ment employees, for example, are em-
ployed to discharge the duties and
when the Corporation takes over that
function, all those persons employed
by the Food Department will have to
be transferred to the Food Corporation.
Therefore, these are two diffeent
things altogether.

Shri Bhagwat Jha Azad: There are
already certain Government servants
working in the corporation and their
conditions of sevice are still to be fina-
lised. May I know whether after the
conditions are finalised, those who are
already working in the corporation will
have the option to come back to-Gov-
ernment service, if they so wanf?

Shri C. Subramaniam: Of course,
they are entitled to exercise their op-
tion that they would remain in Govern-
ment service, in which case if those
functions have been handed over to
the corporation and Government find
that they have no service to offer to
these people, then the Civil Service
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Rules would apply with regard to re-
trenchment.

Security Position on the North-East
Frontier Railway

8.N.Q. 34. Shri Liladhar Kotok:: Will
the Minister of Rallways be pleased
to state:

(a) whether Government have thc
latest report regarding the security
position on the North-east Fontier
Railway particularly Gauhati-Lumd-
ing-Furkating, Lumding-Badarpur and
the North Bengal Sections;

(b) if so, the particulars thereof; and

(c) the action since taken on the
various measures indicated In the
statement of the Minister of State for
Railways on the 27th April, 1866 for
the security on the North-east Frontier
Railway threatened by the hostile
Nagas and other subversive elements?

The Minister of State in the Ministry
of Rallways (Dr. Ram Subhag Singh):
(a) Information has been recceived
that some miscreants armed with
modern automatic weapons and high
explosives arc moving in jungles with
perhaps plans to commit acts of sabot-
age.

(b) On 29-4-1966, at aboul 19.00 hrs.
before the arrival of 20-Dn passenger
train at Dimapur Railway Station.
Police detected one stecl trunk in i
Third Class waiting hall and rec over-
ed from it plastic explosive of 42 lbs.
which was taken into custody by the
Army expert. 6 pcrsons, who werc
found in the waiting hall from whe ¢
the steel trunk was recovered, were
arrested on guspicion. Constant vigil
is being kept and appropriate action
has been taken and will be taken from
time to time to meet the situation.

(¢) The additional sccurity measures
mentioned in my statement of
27-4-1966 have becn brought into effect
by the Assam Government and neces-
sary assistance of man-power of RPF.
has been placed at the disposal of
Assam Government, and the Minisry
of Home Affairs have also taken s‘rps
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1o assist the State Government in
strengthening intelligence and in set-
ting up a Special Investigating Squad.

Shri Liladhar Kotoki: May I know
what specific measures have been
taken to protect the Brahmaputra
bridge and the other major bridges on
the railway and also the tunnels on
the Lumding-Badarpur sections of this
railway?

Dr. Ram Subhag Singh: As you
know, that is a very important bridge,
and adequate security staff have been
stationed there to protect that bridge.
As regards the tunnels, in all, they
are about 37 in number on the Lumd-
ing-Badarpur hill section, and these
are being looked after by the engineer-
ing staff of the railway and the over-
all charge is of the military security
people.

Shri Liladbur Kotoki: When I
reached Lumding on the 24th of last
month and also Diphu along with the
hon. Minister of State in the Ministry
of Railways, I found that some railway
employees had been killed in the ex-
plosion, and several of them had been
very severely mutilated, and some of
them had been permanently disabled.
May I know from the hon. Minister
what steps Government have taken to
give compensation to those disabled
persons and also for the maintenance
of their families in future?

Dr. Ram Subhag Singh: We have
sent instructions to give Rs. 3,000 to
the dependants of each of the raflway
staff, and for those who have got
small injuries also, suitable assistance
has been provided. Besides, for the
people stationed there in that vulner-
able area, further provision is being
made, and it is in the stage of being
finalised, and a definite ﬂm'.n'e can be
given after that.

prevented
adequate

Shri R. Barua: Went
Government from  taking
measures before the 27th?

pr. Ram Subhag Singh: As you
know, a sfatement was made here on
the floor of the House on 27th. We
returned a day earlier here.
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“Plastic explosive filled in a poly-
thene bag 14 ft. long and 16" wide.
Imprinted ‘BOTOR Plastic explosive
1957 ca 23 Lbs.[Feet' fitted with
double switch T & P No. 10, both
secured with white sticking plaster
tape and connected with 8" orange
colour fuse to two detonators which,
in turn, is connected with CORD-
TEX, leading to gun cotton primer
placed inside the plastic explosive;
weight of the explosive 42 1bs. A
PINCER imprinted ‘ZBIROVIA
made in Czechoslovakia® was found
inside the box to operate the
switch'”,

The other one, the rocket launcher,
bore French imprint.
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Shri Hem Barua: In view of the fact
that the Railway Minister has dismis-
sed the kid-glove policy so long pur-
sued by Government vis-g-vis the
Naga hostiles, and the hon. Prime
Minister said something to that effect
on the floor of the House, may I know,
now that the complicity of the Naga
hostiles in these acts of murders, mur-
dering men, women and ¢hildren also,
and sabotage, has been conclusively
-ertablished, whether (a) Government
.are going to deal with this Naga prob-
lem through our police and army, and
(b) whether our Government, because
+of the changed circumstances, are go-
.ing to stop these talks with the so-call-
>ed Naga Ministers which the Prime
Minister is having in New Delhi?

The Minister of Railways (Shri S. K.
Patil): So far as the policy is concern-
«d, it is the responsibility of the entire
Government; departments also  will
have to come in. But so far as the
Government are concerned. we are
sguarely responsible to look after the
safety of our track and safety of the
pessengers, tunnels, bridges and every-
thing referred to by my hon. colleague.
But I am quite certain that we must
be prepared, in view of these peace
talks now having gone off the stage.
Possibly we can expect it; . nothing
‘happens, we shal] be very , but
we must be prepared also.

‘There is another circumstance worth
nothing, that the second bomb was
much bigger than the first, and the
-42 1b. explosive, referred to by Dr. Ram
Subhag Singh, is the biggest of the
three. Therefore, there must be a
policy of having increasing pressure,
and I think Government must always
be ready to meet it.

Shri Hem Barua: The Railway Min-
ister has said that the Government
should be alert. I put the question, and
here are Ministers like the External
Affairg Minister and the Home Minis-
ter.

t ask at

Mr. Speaker: Others 1

‘this moment.
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Shri Hem Barua: They should come
to the rescue of the House. The Home
Minister can say. He is next in com-
mand.

Mr. Speaker: No, no.

ot frre wToWw : Ay wERT,
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eI E R aw A A, (V)
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Shri Bhagwat Jha Aszad: Since the
Railway Minister, as he rightly said,
can only look after the track, the
dbridges and the adjoining areas, what
about the hostile Nagas moving in the
jungles with automati: weapons, ana
may I know whether Mr. Patil has
been able to convince his Government
to get off from the situation of “to be
or not to be”, and to advise that loyal
and peaceful Nagas that “it is noblier
in mind to suffer or to take up arms
against the hostile Nagas”; if the latter,
whether this Government is able to
determine that they will be able to
take action against them? What is the
position?

Shri S. K. Patil: There is perfect
co-ordination between the Rallway
Ministry, the Home Ministry, the Bx-
ternal Afairs Ministry and also the
Assam Government. All these agen-
cies are working as one body.
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Shri Hem Barua: Where is the
guarantee that the Chief Minister

would not instruct the Assam Police to
let them off as he did before?

Mr. Speaker: Order, order.

ot wy fomg ;. fafas frdem &
iy *w7r & fv qFr AH-
“Responsibility for ensuring the
safety of the track, bridges and
tunnels between Lumding and Diphu
and Lumding and Simalguri is that
of the army.”

fT wrt w1 & fiF ay forederdy
T[T GHTT FY § | ISY AT & AqTY
F@E F & A AR 0 TEA IR
a1q oz fear, agen qv ag §
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Skri Basumatari: Since the expul-
sion of Rev. Michael Scott, may I
know whether there is any informa-
tion concerning the railway line
whether these activities have increa-
sed or decreased?

Dr. Ram Subhag Singh: I have
stated the whole position. 42 1b.
plastic explosive was found near

Manipur Road, Dimapur station. I
have already stated about the situa-
tion.

Shri R. Ramanathan Chettiar: The
hon. Minister said that the safety of
the bridgeg and the track was the
responsibility of the Army but the
safety of the passengers travelling in
the train is the responsibility of the
railways What  steps have
the railway administration taken to
strengthen the armed security guards
on the train?

Dr. Ram Subhag Singh: The first
item on which we agreed is being
worked out. For the security of the
travelling public elaborate arrange-
ments had been made and it was in
pursuance of that this bomb was
traced and other persons had been ar-
rested. We will keep on pursuing

Shri S. M. Banerjee: From the
statement of hon. Shri Patil it appears
that there was a calculated coaspiracy
deep rooted. in this regard because the
second and third explosions are big-
ger than the first one. T would like
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to know whether it is a fact or whe-
ther it has been ascertained by the
government that foreign countries had
also a clear hand in this and whether
armg from Pakistan had been smug-
gled inte these areas and whether they
gave them training also for sabotage?

Dr. Ram Subhag Singh: The foreign
equipment that were found—they
could have been dropped from the
air. They must have come  through
the neighbouring couniry. We  dJ
feel that they might have come from
Pakistan.

11.27 hrs.

OPINIONS ON BILL

Shri A. S. Saigal (Janjgir): Sir, I
lay on the Table Paper No. III to the
Bill to provide for the better ad-
ministration of Sikh Gurdwaras situ-
ated in different States of Indian
Union and for enquiries into matters
connected therewith which was cir-
culated for the purpose of _ eliciting
opinion thereon by the direction of
the House 01 the 3rd September, 1965.

[—

1127} hrs.
RE: POINT OF PRIVILEGE
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11.28} hrs.
MESSAGE FROM RAJYA SABHA

Secretary: Sir, I have to report the
following messages received from the
Secretary of Rajya Sabha:—

(i) 'l am directed to inform the
Lok Sabha that the Rajya Sabha, at

itg sitting held on Friday the 13th
May, 1966, passed the following
motion: —

MOTION

“That this Housc concurs in the
recommendation of the Lok
Sabha that the Rajya Sabha do
appoint g member to the Joint
Committee of the Houses on the:
Patents Bill 1965 in the vacancy
caused by the retirement of Shri
Dalpat Singh from the member-
ship of the Rajya Sabha on the:
2nd April, 1968 and resolves
that Shrj Dalpat Singh, member
of the Rajya Sabha, be appointed
to the. said Joint Committee.”

,(ii) ‘T um directed to inform the:
Lok Sabha that the Rajya Sabha at
its sitting held on Thursday, the 12th
May. 1966, adopted the following
motion:

“MOTION

This House agrees with the Lok
Sabha that in pursuance of sub-
section (4) of section 3 of the Kerala
State Legislature (Delegation of





